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DR H F SHARMA Sir, if the e. 
pansion programme had been carried 
out at Kota, the cost  of production 
would have substantially gone down 
If a decision is taken to move it out 
at a distance of two thousand nules, 
are there any guidelines which govern 
such a shying of epansion pro
grammes’ Or is it due to pressure 
lobbies or some other pressures’

SHRI B P MAURYA  No Sir  I 
have iust now submitted that there is 
no question of any pressure lobby and 
there is no question of shifting any 
unit from Kota to Palghat  The fact 
is that one Committee was nominated 
and Palghat in Kerala was found more 
suitable for the unit which we are 
going to open there  So far as Kota is 
concerned, we have got already the e
pansion work m Kota and we are doing 
it

SHRI VAYALAR RAVI I would like 
to know from the hon Minister whe
ther it is a fact that the delay in the 
construction ol factory at Palghat is 
due to any pressuie from any groups’

SHRI B P MAURYA It is not true

Raid on residences of Late Shri L N.
Mishra

*928. SHRI SHARAD YADAV Will 
the Mmister of HOME  AFFAIRS be 
pleased to state

(a)  whether flhe residences of late 
Shri L N. Mishra in Delhi and Bihar 
or the residences of his Men* wore 
raided or burgled and papers and

documents were seied  or  atolea 
during the period of one month pnor 
to his death as a result  of  tiheset 
raids or burglary, respectively; and

(b) if so,  the details of the docu
ments seied Or stolen?

THE  MINISTER   OF   HOME 
AFFAIRS (SHRI K BRAHMANANDA 
REDDY)  (a) and (b) There was no 
raid at the residence of late Shri I N. 
Mishra either in Delhi or Bihar  Gov
ernment have also no information re
garding any theft of documents fron 
his residence, as alleged  In the ab
sence of specific details of the friend- 
reierred to in the question  Govern
ment have no further information to 
turnish

* ure*  suwrer   wr 

^ 3Trr    fa   *rfsrcr ?rnqvr

farsr % TTfr   ’TT̂i % SPfTTWtft' vfPl’V

tfrr   % w *r ’ w  snrr  to 

fa s*raft   to it **nT w  ^ 

T̂f?TT  q-̂ yir tra-   afnft

m OTTT    ̂STM   «PT

farrr mr 1 (vmm) ststr ireft 

SF?rfa 3ft utot * (amw) ̂  f̂tft 

 ̂’sttt «rr (wurarH)  ̂srt* 

5ft  ̂  sirre  m   , i s

t̂ f̂ uffa am 

*raft*̂ m?̂ %sr̂?r3Rn (wrwj*

MR SPEAKER This is not a matter 
for a speech

SHRI K BRAHAMANANDA RED
DY No raid was conducted  No burg
lary took place and no documents were 
stolen  It is very false to say that.
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MR. SPEAKER: It is  already two 
minutes past 12, Question fiour is over.

WRITTEN ANSWERS 
QUESTIONS

TO

Garlrwa-Dattearaoj  Telephone Line

917. KUMARI KAMLA  KUMARI: 
Will the  Minister  of  COMMUNI
CATIONS be pleased to state:

(a) whether Government sure aw
are of the f&ct that telephone  line 
between  Garhwa  and  Daltonganj 
(Palamau District in Bihar)  works 
hardly three days in a month;

(b) if so, the steps taken by Gov
ernment to improve the working  of 
the line thereof; and

(c) the number of days when the 
line  between  Garhwa  and  Dal- 
tonganj* Garhwa and  Ranchi  and 
Patna worked in the year  1975 so 
tar?

THE MINISTER  OP COMMUNI
CATIONS (DR. SHANKER  DAYAL 
SHARMA): (a) It is not true that 
telephone line between Garhwa and 
Daltonganj works for only three days 
in a month.

(b)  and (c).  There are no direct 
trunk line?  between  Garhwa  and 
Ranchi, and between Garhwa  and 
Patna. The trunk line from Garhwa 
to Daltonganj has worked for 108 days 
during the four months period Janu
ary to April, 197S

A proposal for  Installing a  3- 
Channel system between Garhwa and 
Daltonganj is under eamination.
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*918. SHRI fc. PRADHANI: WiU the 
Minister qf INDUSTRY Â  CIVIL 
SUPPLIES  be pleased to state  the 
maijn industries that are proposed to 
be taken up during the Fifth  Five 
Year Plan in the backward areaB?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL  SUPPLIES  (SHRI  A. P. 
SHARMA): There are no specific in
dustries ear-marked for the backward 
areas.  With a view to attracting in
dustries in the backward areas,  the 
schemes  for  concessional finances, 
subsidies, etc. initiated in the Fourth 
Plan are being continued in the Fifth 
Plan.

Recovery of Bomb* and Weapons

921. SHRI  D.  B.  CHANDRA 
GOWDA: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a)  the number of  places  where 
bombs and weapons have been reco
vered during the last four months;

(to) the facts regarding their quan
tities and whether any investigations 
by CBI have been carried out in the 
matter; and

(c)  il so, the broad outlines there
of and the action Government  have 
taken in this regard?

THE   MINISTER  OF  HOME 
AFFAIRS  (SHRI  K.  BRAHMA. 
NANPA REDDY): *) to (c). Infor
mation is being collected and will be 
laid, on the Table of the House on re
ceipt.

The C.B.I. have not taken over in* 
vestigation of any case of  recovery 
during the last 4 months.

The Government of India have been 
providing  necessary  guidance  an 
directions In this regard to the State




